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Government to pay F=ls. One Hundred per month to 
Its pensioners as medical allo*ance following 
recommendations of Vth Pay Commission has been 
extended to pensioners of Kendriya Vldyalaya 
Sangathan; 

(b) If so, the details thereof; and 

(e) If not, the reason theretor? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT, MINISTER OF SCIENCE AND 
tECHNOLOGY AND MINISTER OF DEPARTMENT OF 
OCEAN DEVELOPMENT (DR. MURLI MANOHAR 
JOSHI) : (a) to (c) The maHer regarding extension of 
Government orders for grant of medical allowanc. 
to pensioners of the KVS is under examination. 

Subsidy to Fertilizer Indultry 

183. SHRt SATNAM SINGH KAINTH : Will the 
Minister of CHEMICALS AND FERTILIZERS be 
pleased to state : 

(8) the amount of subsidy given by the 
Government to fertilizer industry during the last three 
years; 

(b) whether the Government have any plan to 
reduce the subsidy on a long term basis; and 

(c) if so, the steps taken to ensure the share of 
subsidy gees to the users of the fertilizers? 

THE MINISTER OF STATE IN THE MINISTRY OF 
CHEMfCAlS AND FERTILIZERS (DR. A.K. PATEL) : 
(a) The subsidy on centrotied fertiliz.rs and the 
concession on deeontrofted phosphatic and potassic 
fertilizers paid during the last 3 years are al under: 

Year 

1995-96 

1996-97 

1997-98 

Subsidy on 
cOf'ltroHed 
fertitinrs 

(Rs. in erore) 

6236.00 

5906.08 

7307.00 

Concesston on 
<fecontro1fed 

fertftinN 
(Rs. In crora) 

500.00 

1671.77 

2596.00 

(b) and (c) It has been the endeavour of the 
Govemtnent to provide r.rtifizer to farmers at an 
affordable price while keeping the subsidy w""in 
reasonable limits. Through 1he subeidy meChani.m 
wttHe 1tMt farmer is insulated from increase in the 
price of fertiftzers. the manufaeturerlimporter is paid 
compefttNltfon tor the tower price at which he is 
required to seft these fertilizers to the farmers. 
Subsidy on fertilizer induces higher con.umption of 
fertilizers which in turn leads to increased production 

of foodg,.ln •. The consume,. at large al.o thus get 
benefited on accouht of addltonal availability of 
foodgralns. 

LI. Ind Order Situltion 

184. SHRI TATHAGATA SATPATHY : 
SHRI NARESH PUGLIA : 
DR. SHAKEEL AHMAD : 
SHRI A.C. JOS : 
SHRI VILAS MUTTEMWAR ; 
DR. BllAY SONKAR SHASTRI : 
SHRI U. V. KRISHANMRAJU : 
SHRI BHARTRUHARI MAHTAB : 
SHRI JAYARAMA I.M. SHETTY : 
SHRt RAVI SITARAM NAIK : 
SHRt SADASHIV RAO DADOBA MANDLlK: 
SHRI TARIQ ANWAR : 
SHRI DATTA MEGHE : 
S~RI RAM SHETH THAKUR : 
SHRI AMAN KUMAR NAGRA : 
SHRI BAIJ NATH RAWAT : 
SHRI PUNNULAL MOHALE : 

Wit! the Mini.", of HOME AFFAIRS be pl .... d 
to at.t. : 

(e) whether the lew and order aituation ia be1ng 
deteriorated and crime. are on the ris. in the country 
partfcutarfy in Delhi and 0"'-' metropolitan Cit ... ; 

(b) ff so, the datan. thereo' during each of the 
last thfee mon1tts, ttfI date, State-.... and crlme-
wise; 

(c) whether the Union Government have dectded 
to ho'td a high tevel rneett;,g Oft the ~actory 
law __ order aituation In the COllntry panicularty in 
0etH; 

(d) If so, the detatl. thereof; 

<e) whether Delhi High Court ha. urged the 
Ur;tkm Government to tKe immediate action in tnt. 
regard; and 

(f) If .0, the stepa taken in this regard? 

THE MINISTEf4 OF HOME AFFAIRS (SHRI L.K. 
ADVAWI, : (a) and (b) AvaRabie information fn regard 
to iACflfent. of fl'C Crime under the .... r Crime 
tMNHIa, viz. murder, dacofty. rape, kidn .... ng.nf 
abduction and C.H. not amounting to murde·r, 
during the months of Octob.r,Newember and 
December, 1998 i8 given in the enclosed 
lItateMent. The Informatioh relating to total fPC Crimes 
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in four metropolitan cities during this period is given (c) to (f) Law and Order situation in Delhi is 
reviewed fro!" time to time at the highest levels. In 
a Civil Writ Petition filed by one Shri Rajeev Awaathi, 
a practising Advocate, the Hon'ble High Court of 
Delhi had given certain directions which, inter Illia, 
included making operational already sanctioned 17 
Police Stations in Delhi and setting up of an eKpert 
panel to look into the manpower requirement of the 
Delhi Police. The newly sanctioned 17 Police Stations 
have since been made operational. Action to have a 
study conducted as regards the manpower 
requirement, etc. of the Delhi Police has been 
initiated. 

below: 

City Oct. Nov. Dec. 

Delhi 6071 5827 3957 

Calcutta 933 959 NA 

Chennai NA NA NA 

Mumbai 2847 2641 2795 

Statement 

Month-wise Incidence of Murder during Oct. to Dec. 1998 

S.No. StatefUT fCity Oct Nov Dec Total (col 3 to 5) 

2 3 4 5 6 

1 . Andhra Pradesh 232 NA NA 232 

2. Arunachal Pradesh 7 NA NA 7 

3. Assam 177 NA NA 177 

4. Bihar NA NA NA 0 

5. Goa 5 5 NA 10 

6. Gujarat 112 89 NA 201 

7. Haryana 60 66 NA 126 

8. Himachal Pradesh 8 13 NA 21 

9. Jammu & Kashmir 53 NA NA 53 

10. Karnataka 121 124 NA 245 

11. Kerala 29 32 NA 61 

12. Madhya Pradesh 250 183 NA 433 

13. Maharashtra 250 236 245 731 

14. Manipur 20 16 NA 36 

15. Meghalaya NA NA NA 0 

16. Mizoram 3 0;':;' NA 3 

17. Nagaland 6 8 12 26 

18. Orissa NA NA NA 0 

19. Punjab 75 67 45 187 

20. Rajasthan 143 108 NA 249 

21. Sikkim 2 0 NA 2 

22. Tamil Nadu 151 142 NA 293 

23. Tripura 27 19 22 88 
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1 2 3 4 5 6 

24. Uttar Pradesh 860 NA NA 860 

25. West Bengal 179 171 NA 350 

Total (States) 2770 1277 324 4371 

26. Andaman & Nicobar Islands 2 4 

27. Chandigarh 3 2 0 5 

28. Oadra & Nagar Haveli 0 2 0 2 

29. Daman & Diu NA 0 NA 0 

30. Delhi 52 41 50 143 

31. Lakshadweep 0 0 0 0 

32. Pondicherry 0 NA 2 2 

Total (UTs) 56 47 53 156 

Tota' (All-India) 2826 1324 377 4527 

Month-wise Incidence of Dacolty during Oct. to Dec. 1998 

S.No. StatelUT ICity Oct Nov Dec Total (col 3 to 5) 

2 3 4 5 6 

1. Andhra Pradesh 29 NA NA 29 

2. Arunachal Pradesh 6 NA NA 6 

3. As.am 82 NA NA 82 

4. Bihar NA NA NA 0 

5. Goa 3 0 NA 3 

6. Gujarat 34 26 NA 60 

7. Haryana 5 3 NA 8 

8. Himachal Pradesh 0 0 NA 0 

9. Jammu & Kashmir 2 NA NA 2 

10. Karnataka 28 27 NA 55 

11. Kerala 6 9 NA 15 

12. Madhya Pradesh 11 11 NA 22 

13. Maharashtra 52 36 39 127 

14. Manipur 1 0 NA 1 

15. Meghalaya NA NA NA 0 

16. Mizoram 0 1 NA 1 

17. N ... land 2 1 2 5 

". onna NA ftA NA 0 
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2 3 4 5 8 

19. Punjab 5 4 4 13 

20. Rajasthan 5 4 NA 9 

21. Sikkim 0 0 NA 0 

22. Tamil Nadu 12 14 NA 26 

23. Tripura 10 5 5 20 

24. Uttar Pradesh 87 NA NA 87 

25. West Bengal 37 48 NA 85 

Total (States) 417 189 50 656 

26. Andaman & Nicobar Islands 0 0 0 0 

27. Chandigarh 0 0 1 

28. Dadra & Nagar Haveli 0 0 

29. Daman & Diu NA 0 NA 0 

30. Delhi 5 4 2 11 

31. Lakshadweep 0 0 0 0 

32. Pondicherry 0 NA a 0 

Total (UTs) 5 6 2 13 

Tota. (AU-'ndia) 422· 195 52 669 

Month-wise Incidence of Rape during Oct to Dec. 1998 

S.No. ~te/UT/C4ty Oct Nov Dec Totaf (col 3 to 5) 

2 3 4 5 6 
• 

1 . Andhra Pradesh 81 MA NA ., 
2. Anmachal Pradesh 0 NA NA 0 

3. Assam 77 MA NA 77 

4. Bihar fIlA NA NA D 

5. Goa • 1 fIlA 2 

6. Gill;''''.' aa 2-3 1IIA .1 

7. H .... y.n. H U ftA .2 
8. Himachal' Prltdestl .2 • NA ,. 
9. Jammu & t<.aamntr •• .A NA 1 .. 

10. Karn.taka I. 25 ttA ... 
11. Kerat. ., 50 tI.'\ 1U 

12. Madhya Pr.~ 253 1M NA 4*7 

13. U.harashtra .u 1D1 l1fi 30.0 
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14. Manipur 1 1 NA 2 

15. Meghalaya NA NA NA 0 

16. Mizoram 5 8 NA 11 

17. Nagaland 0 0 0 0 

18. Orissa NA NA NA 0 

19. Punjab 18 10 12 40 

20. Rajasthan 99 76 NA 175 
21. Sikkim 0 0 NA 0 

22. Tamil Nadu 30 27 NA 57 

23. Tripura 5 2 5 12 

24. Uttar Pradesh 133 NA NA 133 

25. West Bengal 62 56 NA 118 

Total (States) 1025 609 133 1787 

26. Andaman & Nicobar Islands 1 0 0 -1 

27. Chandigarh 0 0 1 

28. Dadra & Nagar Haveli 0 2 

29. Daman & Diu NA 0 NA 0 

30. Delhi 30 27 22 79 

31. Lakshadweep 0 0 0 0 

32. Pondicherry NA 0 

Total (UTs) 33 28 23 U 

Total (All-India) 1058 637 158 1851 

Month-wise Incidence of Kidnapping and Abduction during Oct. to Dec. ,,,. 
S.No. State/UT ICily Oct Nov Dec Total (col 3 to 5) 

2 3 4 5 6 

1'. Andhra Pradesh 93 NA NA 83 

2. Arunachal Pradesh 5 NA NA 15 
-

3. Assam 123 NA NA 123 

4. Bihar NA NA NA 0 

5. Goa 2 NA 3 

6. Gularat 110 . 87 NA "7 

7. Haryana .~7 33 NA 8,0 . . 
8. Himachal Pradesh H~ 15 NA 21 
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2 3 4 5 6 

9. Jammu & Kashmir 38 NA NA 38 

10. Karnataka 56 43 NA ·99 

11. Kerala 29 20 NA 49 

12. Madhya Pradesh 28 75 NA 103 

13. Maharashtra 85 103 91 279 

14. Manipur 10 7 NA 17 

15. Meghalaya NA NA NA 0 

16. Mizoram 0 0 NA 0 

17. Nagaland 4 3 4 11 

18. Orissa NA NA NA 0 

19. Punjab 30 23 25 78 

20. Rajasthan 234 207 NA 441 

21. S'lkk1m 0 0 NA 0 

22. Tamil Nadu 68 85 NA 153 

23. Tripura 21 21 11 ·53 

24. Uttar Pradesh 290 NA NA 290 

25. West Bengal 73 80 NA 153 

Total (States) 1355 804 131 2290 

26. Andaman & Nicobar Islands 0 0 

27. ~h~ndigarh 7 3 11 

28. oad,a & Nagar Haveli 0 0 0 0 

29. Daman & Diu NA 0 NA 0 

30. Delhi .:' 119 89 82 290 

31. Lakshadweep 0 0 0 0 . 
32. Pondicl)erry 2 NA 1 3 

Total (UTs) 129 90 86 305 

Total (All-India) 1484 894 217 2595 

Month-wise Incidence of C.H. not amounting to Murder during Oct. to Dec. 1998 

S.No. StateJUT JCity Oct Nov Dec Total (col 3 to 5) 

1 2 3 4 5 6 
", ; 

1. Andhra Pradesh 13 NA NA . t8 

2. Arunachal Pradesh' , NA NA 1 
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2 3 4 '5 '. ''8 

3. Assam 8 NA NA • 
4. Bihar NA NA NA 0 

5. Goa , 1 NA .2 

6. Gu;.rat 2 7 NA 9 

7. Haryana 10 2 NA 12 

8. Himachal Pradesh 0 0 NA 0 

9. Jammu & Kashmir 4 NA NA • ., 
.. 

10. Karnataka 5 .. NA 9 

11. Kerala .. 5 ' NA 8 

12, Madhya Pradesh 40 14 NA 54; 

13, Maharashtra 22 19 17 58 

14, Manipur 0 0 NA 0 .. 

15, Meghalaya NA NA NA D, 

16, Mizoram 0 0 NA " '6"-';', "':, . .\ 

17, Nagaland 1 0 0 1 

18. Orissa NA NA N'A 0 

19. Punjab 6 6 8 20 ' ; 

20. Rajasthan 4 7 NA 11 
'!", !f. 

21. Sikkim 0 0 NA "_.,\,e-,; !"'1r4';.t 

22. Tamil Nadu 6 20 NA M 
, I.; 

23. Tripura 0 0 0 .. P, v -:. 

24. Uttar Pradesh 125 NA· NA tl", i " 

25. 
.. ~ ~ ..:, . .. " 

West Bengal 69 58 NA 'j;,R " ~ ,-: i 

Total (States). 321 143 
.1. 

488 
; ~ I. *i," 

25 . 1:.1;, ~.:.,c 

26. Andaman & Nicobar Islands 0 0 0 0 

27. Chandigarh 0 0 1 "-
28. Oadra & Nagar Haveli 0 0 0 0 

29. Daman & Diu NA 0 NA 0 

30. Delhi 8 8 4 '20 
,.. 

31. Lakehadweep 0 0 0 0 

32. Pondicherry 0 NA 0 0 

5 
',J •• I ..' 

Tolal (UTs) 8 8 21 
1111 f···.·' ""J' ~ j' 

Total (AlI-lndia) 329 151 : .. ' , ,";t 3.0. 510 
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